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CENTRAL ADMINISTRATIVE TRIBUNAL 

CHANDIGARH BENCH 

Hearing by Video Conferencing 

        

O.A. No.060/00853/2021 

 

Chandigarh, this the 13th day of August 2021 

HON’BLE SH. SURESH KUMAR MONGA, MEMBER (J) 
(Through video conference from Bangalore Bench) 

HON’BLE SH. RAKESH KUMAR GUPTA, MEMBER (A) 

(Through video conference from Bangalore Bench) 

 

1.  Neetu age about 36 years D/o Late Sh. Radhe shyam 

resident of E-67, Laxmi Park Nangloi, Near M.S. Public 

School, New Delhi – 110041 now working as Nursing Orderly, 
ESIC Medical College and Hospital, N.H. 3, N.I.T. Faridabad. 

2. Ravinder Kumar age 35 years son of Dharam Singh, resident 

of House No. 59, Gali No. 2, Village Mohammadpur, P.O. 

Alipur Delhi – 110036, now working as Nursing Orderly, ESIC 
Medical College and Hospital, N.H. 3, N.I.T., Faridabad.  

3. Manikant Kumar age 30 years son of Kamta Prasad, resident 

of House No. 803, A-2, Staff Colony, ESIC Medical College 

and Hospital, NH-3, Faridabad, Haryana, now working as 
Nursing Orderly, ESIC Medical College and Hospital, N.H. 3, 

N.I.T. Faridabad. 

4. Ram Vinay Sahni age 32 years son of Yogendra Prasad r/o 

Village Lakhipur Naya Tola, PO Doman, Police Station 
Salimpur, Distt. Patna, Bihar now working as Nursing Orderly, 

ESIC Medical College and Hospital, N.H. 3, N.I.T. Faridabad.  

5. Ravi Kumar age 36 years son of Late Sh. Veer Singh, resident 

of House No. 1449/N-8, Shiv Marg Durgapuri Shahadara, 
Delhi now working as Nursing Orderly, ESIC Medical College 

and Hospital, N.H. 3, N.I.T. Faridabad. 

6. Ravindra Tiwari age 41 years son of Ram Narayan Tiwari, 

resident of House No. RZ-34 A/253, Jagdamba Vihar, West 
Sagarpur, New Delhi now working as Nursing Orderly, ESIC 

Medical College and Hospital, N.H. 3, N.I.T., Faridabad. 
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7. Rajneesh Kumar Verma age 31 years son of Shri Ghanshyam 

Verma, Resident of House No. RZ-34A/253, Jagdamba vihar, 
West Sagarpur, New Delhi now working as Nursing Orderly, 

ESIC Medical College and Hospital, N.H. 3, N.I.T., Faridabad.  

8. Sunil Kumar age 30 years son of Jay Ram Prasad, resident of 

Village Jagat Nandanpur, P.O. Bhandary, P.S. Rahui 
(Nalanda), Bihar, now working as Nursing Orderly, ESIC 

Medical College and Hospital, N.H. 3, N.I.T. Faridabad.  

9. Sachin Kumar age 32 years son of Late Krishan Pal, resident 

of House No. D-30/756, East Gokal Pur, Delhi now working as 
Nursing Orderly, ESIC Medical College and Hospital, N.H.3, 

N.I.T., Faridabad. 

10. Kamlesh Jat, age 35 years, S/o Bannna Lal Jat, R/o 

House No. 87, PO Khayra, Tehsil Bhinai, Distt. Ajmer, 
Rajasthan, presently working as Nursing Orderly ESIC Medical 

College and Hospital, N.H. 3, N.I.T. Faridabad.  

11. Suresh Kumar, age 30 years, S/o Banna Ram Jat, R/o 

House No. 87, VPO Khayra, Tehsil Bhinai Distt Ajmer 
Rajasthan, presently working as Nursing orderly at ESIC 

Medical College & Hospital N.H. 3, N.I.T. Faridabad.  

         ....Applicants   

(BY: Sh. Jasbir Mor, Advocate)  

 
Versus 

1. Union of India through its Secretary, Ministry of Labour and 

Employment, Govt. of India, New Delhi. 

2. Employees State Insurance Corporation, Headquarters Office, 

Panchdeep Bhawan, C.I.G. Marg, New Delhi through its 

Director General.  

3. Additional Commissioner and Regional Director, Employees 

State Insurance Corporation, Rajendera Bhawan, Rajendera 
Place, New Delhi. 

4. Deputy Director, Employees State Insurance Corporation 

Model Hospi9tal, Sector 9-A, Gurugram, Haryana. 

5. Medical Superintendent, Employees State Insurance 

Corporation, ESIC Medical College and Hospital, N.H. 3 NIT 
Faridabad, Distt. Faridabad, Haryana.   

 ... .Respondents 
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O R D E R(Oral) 

 
Per: SURESH KUMAR MONGA, MEMBER (J): 

1. After arguing the matter for some time, learned counsel for 

the applicants wishes to withdraw the Misc. Application No. 

060/01707/2021 as well as the Original Application with 

liberty to file separate individual Original Applications on 

behalf of the applicants.  

2. Dismissed as withdrawn with liberty aforesaid. 

 

 

(RAKESH KUMAR GUPTA)        (SURESH KUMAR MONGA) 

MEMBER (A)           MEMBER (J) 

 ‘mw’ 


